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' (8) Seventy.third Report on
action taken Ly Government
on the recommendations cone
tained in their Fifty-second
Report on the Ministry of
Education and Social Wel-
fare—Archaeological Survey
of India. X-

PROF, MADHU DANDAVATE
(Rajapur): Thiy’' is on behalf of the
entire Committee; no differences.

MR. SPEAKER: For the first time,
. these differences were witnessed.
These reports have always been on
behalf of the Committee.

Shr{ Jyotirmoy Bosu-—here comes
the ghost. I told you one ghost story
yesterday. The other gtory is; when
the ghost leaves, it gives a glap.

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): There are different
types of ghosts, Brahmin ghosts, non-
Brahmin ghosts . . .

MR, SPEAKER: When the ghost
gives a glap. be sure that it is leaving.

13.4} hre.

PUBLIC ACCOUNTS COMMITTEE

HONDRED AND SIxTY-SEVENTH, HUN-
DRED AND SEVENTY-FIRST AND HUNDRED
AND SEVENTY-FIFT;; REPORTS

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): I beg to present the
following Reports of the Public Ac-
counts Committee: —

(1) Hundred and sixty-seventh
Report. on Foreign Participa-
tion or Collaborastion in Re-
search Projects in Indig

(2) Hundred and seventy-fifth
Report on Audit Reports on
the Acoounty of Calcutta Port
Trust for the years 1068-89
to 1972-79.

VAISAKHA 10, 1897 (SAKA)

Committee on 266
Offices of Profit Report
(3) Hundred and seventy-firsé

Beport on  New WY
um(mmdryotnﬁi.#m)

0

13.05 hrs.

COMMITTEE ON PUBLIC : UNDER-
TAKINGS b

SIXTY-FIFTH AND SIXTY-SEVENTH JRE-
PORTS AND MINUTES »

SHRI NAWAL KISHORE SHARMA
(Dausa): I beg to present the follow-
ing Reports and Minutes of the Com-
mittee on Public Undertakingsi—

(1) (a) Sixty-seventh Report on
Fertilizers and Chemicals,
& Travancore Limited,

(b) Mihutes of the sittirigs of the
Committee relating to the
above Report.

(2) Minutes of- the sittings of the
Committee (1974-78) releting
to Procedure and Miscellane-
ous Matters,

(3) Minutes of the sittings of the
Committee (1974-78) relating
to Reports on Action Taken
by Government.

(4) Sixty-fifth Report regarding
action taklen by Government
on the recommendations con-
tained in their Fifty-second
Report on Indian Qil Cerpo-
ration Limited (Refineries
Division excluding Pipelines
Section),

13.5§ hrs.
COMMITTEE ON OFFICES OF
. PROFIT
THIRTEENTH REPORT

SHRI PATTABHI RAMA RAO

(Rajamundry): I beg to present the
Thirteenth Report of the Joint Com-

mittee an Offices of Profit,
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